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Title: Introduction of the Constitution (Scheduled Castes) Order (Amendment) Bill, 2014 (Amendment of Schedule).

ot SR yep191 GIRRIVI ATea (afast): s@lee, i yam war g & dfderer (sepfen soféen) amcer, 1950 @1 sz Joltmt wol arcl ks @ gerenfta wol &t st d
Sl

HON. CHAIRPERSON: The guestion is:

"That leave be granted to introduce a Bill further to amend the Constitution (Scheduled Castes) Order, 1950."

The motion was adopted.

9ff SRI Ye191 oIRRIVI AGd & #alGa, 4 g ga:zenfie wx &

*t40
Title: Introduction of the Constitution (Amendment) Bill, 2014 (Amendment of article 243 A).
off 9ider war (weTaaR): weley, § yrama ww g R snea A ifderer w1 diie seleor weor @it faderw B gzzenfii o 6 srorafer Gt sy
HON. CHAIRPERSON: The question is:

"That leave be granted to introduce a Bill further to amend the Constitution of India."

The motion was adopted.

oft gtetor wam : widiey, 3 e gr:renfle am &

4
Title: Introduction of the constitution (Amendment) Bill, 2014 (Amendment of article 171).
oft dicker war (MPTeR): @Ak, 3 Y o g v s & 2ifderer @1 siiz JAeleor el arcl e @l gz:Fenfie ol &l e dt smy
HON. CHAIRPERSON: The question is:
"That leave be granted to introduce a Bill further to amend the Constitution of India."

The motion was adopted.

off dicter warw : arElGe, 3 e geenfia aar g

*t42
Title: Introduction of the Constitution (Amendment ) Bill, 2014 (Amendment of Article 39).

SHRI P.P. CHAUDHARY (PALI): Sir, I beg to move for leave to introduce a Bill further to amend the Constitution of India.

HON. CHAIRPERSON: The question is:



"That leave be granted to introduce a Bill further to amend the Constitution of India."

The motion was adopted.

SHRI P.P. CHAUDHARY : I introduce the Bill.

HON. CHAIRPERSON : Next, item No. 39. Shri Feroze Varun Gandhi — not present. Item No. 41, Shri Baijayant Panda — not present. Item Nos. 42
and 43, Shri Baijayant Panda — not present.

*t43
Title: Further discussion on the motion for consideration of the National Minimim Pension (Guarantee) Bill, 2014 (Bill withdrawn).

HON. CHAIRPERSON: Now, the House will take up item No. 44 — further consideration of the National Minimum Pension (Guarantee) Bill. Shri Arjun
Ram Meghwal — not present. Shri Jagdambika Pal.
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16.04 hrs (Shri Hukmdeo Narayan Yadav in the Chair)

dor 3t iorfeser aita arionfose arsigy &) Jetds Aot il Al wé avs Bt FRwems Preredt ) Izwrdl a2 w2 F Aersr & [R5 S A wer w2 Aaferge S & @l sods Sfiaer-ader
A5 fere toror &t uereeren Aeft &) Afsor ST o1 SN RGN 32 FASIG @ 391 &, 3 €12 U2 Jorasy J2eim wl sn3et ordl fret ured

52 Qo1 3 aldl &t 2izean aga & ot At Fferarol i WM @I &) WAST G 20z A woigz &, Awiel dorrd &, Sfcn-avdet 2 &, €21 3 wwEr a2 &, Raen-gen aend &, Ry
9ot U2 &t aftaa aft dlen & afie Sor ao1 Revrar oft e &) & 2wision § R ww & i 3 werd oz w2 s weige &, e ann Brer smen &) Afdser serol 212 il A fere
araft e W crazer 2 yraenol ol fsen arRm &) $ord fore Wi Ran et ordl 8, wiorol ofdt & i A Aarforaer Eo B arg Sfiaer Aver w2 A As et ager s §) A aieft
ar2 clfasH 3 SR g, U €12 3w AT A 36 gt §, 334 o126 A uiadi ar2 amen & & Awse & [ ¥ Rl w2 aaf St 2@ 2 2004 X 2009 o d clesasn o dvaz en,
31 e ot st e13g A et A aal g el 33 AR e HIwR & @ FaRiel SiE [Rar a1, ©w [ amel & art wdl o1 eft v asigd A5 R wdisien ot eng efl Afdvor
asft aft arer 3jou O ufff ardl & wr @ F

m,mm&s&ég,am&sa%&mﬂém%&ﬁnmﬁma%mmﬁmﬁaaqgmuﬁ&uﬂ;ﬁmﬂi‘faﬁfhmﬁﬁ]B‘m‘zaeritSOii 85 uzdie &her fsamar &
mmmﬁbmmwmgﬁmmmm&amaﬂ&ammuﬁﬁmm,wmmﬁmmﬂﬁg,zﬁﬂﬂauﬁ'nn:ﬁaﬁsmﬂa
Afrer v R B @G S Jord sl Brefl &, gerar anen & sord) Rafty Jxd ol sieft &) 3 ae ary agar dist ¥ e @ w61 § addifs e Refr aga gdonm a sl &
q ardla uf¥ar A A &, Jors A2 #ff 3o disl A6 @) derR ol A1 & 3l A g2-ge ol St WA &) s sarse Bl o wedie div-diy wew & o 8 RBodion sa o1 @l
setall @31 991 foen, sruofl diaorer &t wond A Jor ) wazen dord, anskel AcT Ai-am o) forwre a2 w2 Sar 3 3R A firad 6 s Rigeft sl aa 3) Sa1 6 anfdia
erazen Bl & us 32 Jo1 B Rl u Binly waefl &) spr vo for #woigz e of @Y dl Y1 91 o & I Forw! el By aretefter sicft off s dist wI s @AY
8191, A 52 W1 o Jxwp? sl @ ugd &) A oG St Jer, Paen, Todl acrn &, [, QUE, A6, JA& Agoll w1 & 32 e w3 wdl A5 B [orly, siust ar I
a1 A5 ofter 3 Siren & s s 33 srarell saet & Sem, Paor aenen 2, woigdt waen &) weig? @ aneftorrer aster goirr &) 31 Jor & erazen wd & 5 Sl s weir
2 3u 3ol 8ot & e az ordl 3 sta ds g1 & sien 3, Siarell acht st 3, 3 aan gdon awn Aeft 3 anvol dxm Aoy Aretoflr AT Sl Al A am &, wger Adad B A
sreat 3 s &, sodior srfd sfiy wRareht @Y S Ao arsigy Sen wferar &, usften agtan 2 Afaser St dg ettt 3 smen  aa 3aht ¥ g ordf At &) gords o ot @t arsuerer
3t oY 3w cwazen &, of 260l & Iuen crazen 3 30 of & userel © IWFD @azen &) ag G2-g2 B BB TN §

@ 33 cle1 Riorb gk a2 Wil U2 GHRT S9r bR @2 28l &, 3ot Hach¥ll i o ot arct el B 9 W2 GAIRI G9 RIDI @2 6l &) 36 Digac ARRI 12 aig &
agiell & 28 3 sisrwer smscAIRor A %@ &, us v orn bt 8 6l ) 3Rl SWGRI B A A 36l ASIGE WO AswHI iz A Juapdl 3 =& o 33 &) s e
fafdoor waitfeed & ameepr 3 ot &, yed & [ azn anudd asi Aol 3, & wsa &, si sk wst Aot &, b2 smu HA omr aar &, A osa E 5 e A o g §
airst 2t et org2 3 wroig @i olvwur Sdverdt A grar dven &) gt sl ReR & oG ast op @ &) us St Beeft & Aol 3, 5t aurw &, ad-ad g & St aww §, s
@ 3 3 &, siftrniont: & Aadt #sigl a1 Xor-ulel eI g3 &) 301 &d @Y U6l XM S, 3N 7 3RA A Hdf} 22 &, Aive @ 3, Qures 33 &, 3num] cFar 3]s
&) aen Jorbl ficolt 3, geoll-siudl 3 2801 ardt & wla eor &) Bgzare & e & 67 wel & ac PR O @ifts o sl 8, 3a 280 & e @ od 3, da & e
9l ursht ordl &, 33 2enat & e @1 suazen oidl, ugslal B g I wust oidl &) awn it e B o sarel arsnd eft oty g wa eNell @t onl Al & Rgrener @ aga
ST TAGDT, ASIGT AP, 56T AGDT, IRPISA derb 3 B el arl oo, et dsae v 3iiz Sigat &t 381 8, 308 3fera e oft ordf forer wr 3t 8 a=w zondt e
Foreht figeft w1 @ wemret ordf 22t Prordt arasa ¥ et uz &1 21a citer wat &) a=n s Bedert ol widt &, Acer &t Predert odf @ordt 3 = swHr Iord e o
e, a=m @i B WIS Iofol dolrR, &I 3 X 3 Arden uSen Sit 8] oiias2 a1 o1 At &, Jorapt oftuvr &t 281 &, St Wl I DT et At &ler &, Jors fére a=w &) arses
A2 ol g clifdie, adtdl & aca o wan &) O &t a1 aclea ol 2icdt, dic & o actea & wraxdt 8, Aftver de & sz agloa o1l 21 arwdt &) 321 Ue B o ardta ar-am
ot acdl @t A1ekd &, aifds a1 aor &t At frer 21

AT 3712 YOI A Tl Ssdl, Sigl A seeidam ure sft ana &) g2 fer 3 aa snsd), asi 5o acdl $t e el gl 81 oRwmEl i oW w6 ac acd, widlor dormer arel
ASIGT e, ol orhl @I anadt aref 2 aen sardt Bedced ordf aorcdt &) aen 39 ugar Bt waven aidt Aoft anfdy; St Jor @ wifdwr &) Sor B aifier B Brarfor 3 eEY sl
edl & fé1e @ilofol dl dagda &, Alfdbel Jol wiofoil @l elUrctol Siaflol Uz wai &1 &1 ) @< &l a1 &, sudtdl B acd sl oft wiar U2 o 38 & PR [t <1 srorz 3 aner & &t
MR FAD Raems wieper wrvard wadt 3 i acdl o gor: e @Y 3 aet ot 3 PR adt aed et 2w fike At @ s o 3 ot df g wrwe! i ad
oIt 8) ot Jorcht dist @t o1t Az, ordf mrsm PR Ford urRt Gt ach & At A, ugDt @t AL e, A Ao1Gz B AR F, ordta B R F) PR IoR WA ol DY @2 Al At
9IrIG IS ani-ara ordl endan o drar Aer eI WY, Ge-g2 Pt Sl WRY| St I AT~ W AR AT, I2A AR TG ASIGI B2 261 3, 3¢ @Y 281 §) Aol g et it A
&um 8, Rigr 9 b 8t 21 & it Sor 3 sft bem 2 2@ g v AEwl 3 arses e didt B AET6l, I A} B aw A @ B2 @ § A dg &, avn wielr §) sa awn
Bivderdt 3| spR s sreryferferfer 8, &3t srorerr ot gorre dron & A Biftia ol we @A ciier it g2-a2 B Stevd 3w 2 §, ordta E, fvarmar &, Aoige 8, St et &, frem e &,
gt anet &) 3o fere diar w1 ureft o1t &) a1elee, 3R oA B et @ dorrat WR eIoet @l et &) At SR A5G €llel, AR W el ARPEe el B e, AR @
yaglol wal 2 &) Jordl gden, @6 Al aa & craeen &, wisa ¥ diccl 4 acl sI1se) urd 912 Ui aarol & fere dier Roell uroft asrn siar & 3ot acdl @, adla eI @l
diar & fere umeft ardlf &) ag !

s fégzart, 3u gt & an dor el 8, aiwe & o sardt ot Bedrad ot 2?7 aen g 39 afder 6 onsd ordf & s 32 sorht e ardf wr T F?
Fordb Sfter A5 fere s @i cazen ordf we 2 3?7 safer oft so1 a2 B wioer st 3 & wwrsin & R adamor Jwwz B arerelter geror aicft Sft o st affe weareht @t xm
8 g1 onk & mrer wwon e & R ardta wr der fEgaater @ yurer aicf}t @or &) ves fied uf¥are @i der yurer i} @on &) 66 et T sferer i ok st swn v ardta arx



Y w1 Aer, Brd o 3z 3, Rrmdt worolt @ 3w 3, 791 swven & sor uror st A 3z Sor A5 Jot skl DY A weateh A T, arfdt A 2, ddvaren 2, Hardvaren 2, Fdvarew
&, 3o1 1@ il a1 #3e fen 8 o5 521 Sor & qurar il or¥g ard ANt aol; A oifva 2 o5 S B AST el B pwAEl B G B B fw E vordie & wR ofifes g
aTetotler #icft Sft, 915 srten 2 fp or anueeT 302 ameen Al fBrfla dlr Uz APRIAS IR AR A Plofel DI dell B e s ARG iz TP A ool Kesior 66 e &t
eIl O arg 21d smene ordl Sxdl, a8 g, A sRERI ellen, Bero! ge-g2 Bl Sl kil usdl &, A wercz Roawe, Berm! G o@l [ Rerrdie O ag il 9131 o A8 Bre
Al 3 bz wiel 3]s aoatanf¥i @) aY afar &l &, don &l 8, torar ¢ 281 &) 320t e @1 o1 5o amEe ¢ & Al 3Ad acl-acd 3AM! PR aidl i S¥E A1 @ amoer
&2 aofl ucolt 3ilz el IR @2 del, ... (wiatmor)

FoTolleT TR 2 3ra 3T SIUelT STTaoT AT B

€| (zraumen)
ol 2131 Pure AR § A2, 3 AN D2 81 8| 3 A aila B dist ar 281 &, B A e .. (caumn)
FArotoiler Femafer @z & ftar oft

€| (zrauen)

off 11 guret ared 32, A & Al ot & Afdser Az roft [Rdkrs 3 iz asaek &sit &t st &) Foreht armearst 7 3muds aerer A A2 qds ugar 281 E) A Brdgel w2 3 §
3BT 3ITY Jol 1ol B 23g1vr ol I3 ot wlar Jam?

ardrcer, 9 Sieg @ aeft arer ramy ason) et 31 sl Y anarst AU wreH A IIWIR A ugars &) AR B aerofter aicf} oft 330t ardkedt afir weareft A Prwar w2 wst am
3 2iend w2 W e F) aclorrer A2 uz qS eden &) udedt ez o ot daer smavr B @it @ ordl v 66 et 6t arsndt B arg aiftiarer i w2 wP udt @ oo
efl, 3R &St off et ot @i Wi R dlar ol fgrarer B sergz & Reifer geofler ordl 8lefly udq A< 12 oivg and et A5 Siepea 9 S aclanor FeR ae 2 8, a6 o
ot wwell, aifds e, #eigy, ddtaren, asmaen, Jharer, a3 3 @ aal arefl g1, SI-81 acd, 3ol Sioll ofdl uSsn ofluur oidl dlem; asigd! Av mer, IFarel A ATer
3o1cpT Seftal 8191 301 fére a2 Ao, 301 e wust 2o, 3ords e 21fdr 2k, s 191 Reara 2) s2ft a3 B e 3 s Rderw o1 Z@elor wxen § i gor: 3muds> e A
AW W1 eol 3enfifer avven § 5 any Brfer wu 3 @Y orsard SIS sodl andl B amer F el arr s @ §

*m03

off dyag woeara (Rmren) : #@lcw, anuct #&) Al o¥yorera torer st fade, 2014 st safy aga & Al wixe off fifdrsoa g St gror dor R sk & Uz e w1
ailast fm, §215 fo1e 3 SIuenT A SIes a5l & 9 waoll atedr & [ vas ager &1 ssat Riderns off forfdrsmoed gd Sft a5 grar Qor @ven arn 3 A Jwrsrn § @5 &1 3@ &or 52
aret @) sy Riferer & R anst sy Sor 3 St gy gapel & an ot esll o g1 Sor 3 @ Rsen sity 39 are st gomt 3 361 ur Agrkn B fére até dan aidf s &, 3o
fere torer was an3dt A wu 3, Jorebt Morer Rradf¥dt B wu 3 v g3 Rfkras A ameesr A Jordht Braedfyd o w5y, 7 wrarsien § 5 baft s Rderas & sion &

Sor df 219t Uorar RN, o a4 cafer oft enférer &, Prediar srisifder siiz forsfl &y 3 wrl Rvar &, @ Yeanafer oorcral Yorel as1 Aarl aal 3l 329 323 Hefdir el w1
3ude w2ol I fore as e 3 7 us wroren § sz & 2@ oo, o &l sforen & gfafoifa & i u2 gornz sme & @5 et sA are 6 aga s & [o SN eler 60 ad 6 sy
A Fuz A St &, Brords ordly 3 fdifreren an sirefl & 3z Rrodiol e sl aul o st & dar & 3, 3ot s & AMorer Bra=iRe 361 gond 3 Brerofl afde) woy
31Tt 81 ITIeT 61 &, ISl AR 3 aret Bt & 7o Bror elsll uz gerar an Sirar &, FAav Sit 3irsie @ silsiral &, Al-ai @ S goTl 3 3ol sz et 3, o d 3o13 532 &¢
oMY &) aif-ara Rsat 128 3 awal aedl @Y we , ardta ail-anu Aol acdl @ R 126 I werY 3, Aol e A Jora Jorh AERKT ot et ureht 3 Us 2iggen Uz w1
eretal 2 3t 3iges ufYary 3 Jyxr-ga d 3 ves e & &) st Aaret A 3Bt aull an sl 3 safer oft 3 wrarsien & Ry 3pR IR s g &l @i B3 R 60 ad 6
3y 3 aft il @ .. (euaerar)

ATololRT FAHRY & 31U ves Prelie a0 osd 3l 3R arg alffmee
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SHRI PP. CHAUDHARY (PALI): Mr. Chairman, Sir, I would thank you for affording me an opportunity to participate in the consideration of the
important National Minimum Pension (Guarantee) Bill, 2014. I extend my thanks to Shri Nishikant Dubey for his foresightedness for bringing forward
this important Bill before this august House.

We know that in our country the 90 per cent sector is unorganized and only the 10 per cent sector is organized sector where the pension scheme is
available. Most of the developing countries have introduced the pension system through "pay-as-you-go" pension plans which are usually not funded.
But with the passage of time, a lot of adverse trends have been noticed worldwide in the functioning of pension system. In India too, the
developments indicate that the employment systems are becoming informal and the organized sector is shrinking. The number of employees are
being gradually reduced. The unorganized sectors having smaller establishment and the neglected pensionable population are deprived of pension
protection. Hence, an urgent need of introducing pension reforms in India. The potential in our country is so huge. As I have already stated, only 11
per cent of the working population has been covered under one pension scheme or the other. According to 1991 census, the Indian labour force
comprised 314 million workers of which 15.2 per cent were regular salaried employees, 53 per cent were self-employed and 31.8 per cent were
casual/contract labour. Sir, 53 per cent were self-employed; and 31.8 per cent were casual/contract labour. In absolute numbers, as per the same
Census, 11,13 million constituted 23 per cent of the total salaried employees and they were employed in Government jobs. Besides this group, there
is a segment of employees in the organised, public and private sectors, who are covered by the Employees Pension Scheme, 1995. This leaves a
large labour force in the unorganised sector, and a part of the employees in the organised, public and private sectors, outside the scope of any
statutory/mandated pension scheme.

I would like to submit that as of now in our country, 70 per cent population are residing in the rural area. In the rural areas, there is no
industrialisation and the entire population is working in the unorganised sector and they don't have the benefit of any pension scheme.

As far as urban population is concerned, we see that there are a large number of poor who are doing various works but they don't enjoy the benefit
of pension scheme. Now, pension is compared so far as insurance scheme is concerned but it is not helping a lot. Hence, reforms in the sector are
required. In our country, pension is compared with the short term investments of banks and other financial institutions by those who have retired
with sufficient funds to invest. So far, in our country the interest rates moved upward for the past so many decades. People therefore expected an
era of ever increasing interest rates and preferred short term investments. Only recently, interest rates have experienced a downward trend.

The Report of the Malhotra Committee on Reforms in Insurance Sector, submitted in January, 1994 to the Government of India, has also given the
reasons for inadequate development of pension provision in our country. My submission is that the Report of the Malhotra Committee is to be taken
into consideration and this important Bill is also required to be looked into.

So far as the proposed pension model in India is concerned, the recent initiative of the Government of India appears to indicate that we may follow
the World Bank model for pension reforms in India.

As is well known, most individuals are outside the pension scope in India. Unorganised sector workers have no structured social security system.

The Insurance Regulatory and Development Authority has submitted a Report on 315t October;, 2001 to the Government of India making some timely
recommendations for the pension reforms in the unorganised sector. After a prolonged debate on the above mentioned OASIS Report, a lot of
thought have emerged on the pension sector reforms.

The desired progress in India could not be achieved in the matter of retirement schemes despite the fact that tax benefits are available for the
premiums/contributions paid. Reforms in the pension area are therefore the need of the hour. In a country where approximately 11 per cent of the
working population has so far been covered under different pension schemes and where population growth from 1991 to 2016 is estimated to be at
49 per cent, a socio-economic transformation is absolutely needed. It is also expected that the aged population growth during the period may be 107
per cent. The existing system is under a serious pressure for reform measures. Reforms of the existing formal schemes are also necessary and
inevitable due to the rising costs, their poor performance, etc.

At present, in India, the vast majority of the population does not enjoy the benefit of the old age pension. As far as the Government employees are
concerned, their pensions are charged on the Consolidated Fund of India.

In view of the above, I fully support the present Bill and I request that this Bill may be passed by this august House. Thank you very much for
affording me an opportunity to speak.
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DR. MAMTAZ SANGHAMITA (BARDHMAN DURGAPUR): Respected Chairman, Sir, I am very thankful that you have given me a chance to speak.
First of all, I must salute my friend, Shri Dube ji, as he has come forward with such a pertinent Bill. We know that in our country more than 90 per
cent of workers are in unorganized sector. They have neither the status of workers with fixed wages nor pension when they would be no more in
workable condition.

We discussed in the morning about our women folk, who are about 50 per cent of our population, who are in a wretched condition. The same is the
case of mass population of labourers, who are in such a wretched condition that we cannot explain in words. That is why I think that this Bill should
be properly discussed in the Cabinet and passed in this term only.

First of all, I would say that we have to give status to these workers. We know that there are many sectors where unorganized labourers are
employed. My learned friend has explained everything in this regard. In our State of West Bengal we have a large number of unorganized labourers
such as handloom workers, jari workers, rickshaw pullers, field labourers, mine labourers, coal field labourers, bidiworkers and many others.

In case of women, who are working as bidi workers, I want to say that their condition is still very bad. The male bidi workers are getting more
wages than what their female counterparts are getting. I do not know the reason for it. But, this is a fact. I also want to say something about the
workers who make envelops. In Bengali we call them thonga people. Most of them are our women workers. Their condition is similar to that of
female bidi workers.

People often ask where from this pension would come. I have a few suggestions in this regard. The employers, under whom these workers are
employed, should maintain a register and keep a proper record of them. They should also produce this register as and when demanded by the
Government authorities. The employers should also be charged with some sort of a tax. This way, the Government can collect some money for the



pension of these workers.

Some of my friends, including Shri Anurag Thakur, said about the insurance. That should also be included in this Bill so that from there, that money
can come. But I also agree with all other speakers that this Bill, the National Minimum Pension (Guarantee) Bill, should be passed and all those who
are 60 and above should get some pension. This will also help in reducing the old-aged beggars in the villages and in the streets of the town.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Thank you very much for insisting on your Bill.

HON. CHAIRPERSON : The question is:

"That leave be granted to withdraw the Bill to provide for payment of guaranteed minimum pension to all pensioners including those
who have worked in unorganized and private sector in the country and for matters connected therewith."

The motion was adopted.

SHRI NISHIKANT DUBEY (GODDA): Sir, I withdraw the Bill.
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Title: Discussion on the motion for consideration of Central Himalayan States Development Council Bill, 2014 (Discussion not concluded).

HON. CHAIRPERSON: The House will now take up the next Item in the Agenda for discussion. Before I call Dr. Ramesh Pokhriyal to move the Motion
for consideration of his Bill, namely the Central Himalayan States Development Council Bill, 2014, the time for discussion of this Bill has to be allotted
by the House. If the House agrees, two hours may be allotted for discussion of the Bill.

SEVERAL HON. MEMBERS: Yes, Sir.

HON. CHAIRPERSON: So, two hours are allotted for discussion of this Bill.
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srEt-gdt aeasdt 8 w2 diar 3 o Yar &) avee st oft Afepe &) Aftpar Adt BisT-ort sfie JAsfiaet gfew St smenee Ie0 @Y oft Aeer i Bewa Fa §)
HON. CHAIRPERSON : Hon. Member, you can continue your speech next time.

Hon. Members, it is now 6 o'clock and to take up 'Zero Hour', we may extend the time of the House by half an hour.

HON. CHAIRPERSON: The House will now take up " Zero Hour'.
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Title: Need to ease restrictions for setting up of new industries in Dhanbad Parliamentary Constituency in Jharkhand.
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Title: Need to allocate funds for sewerage scheme in Jodhpur city of Rajasthan.
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Title: Need for formulate a policy to promote traditional handicrafts of border districts of Uttarakhand.
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*t48
Title: Need to provide safe drinking water to workers engaged in tea plantation in Assam.

oft aiiza sMeNd (whRrmalz): vl adew, ag der sdamea 2 B amst anu st 3 3) sra Aol ugeft arz omer sgur & eft, 33 aes oft anu avmufer & wu 3 et 38 &) FA
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HON. CHAIRPERSON :

*m02 Kumari Sushmita Dev and

*m03 Shri Radhey Shyam Biswas are allowed to associate with the matter raised by Shri Gaurav Gogoi.

*t49
Title: Regarding proposed gauge conversion project from Lumding to Badarpur.

SHRI RADHEY SHYAM BISWAS (KARIMGANJ): Hon. Chairman, Sir, I wish to draw the attention of the Government that the proposed mega block for
gauge conversion from Lumding to Badarpur will start from October 15t 2014, So, the only option for all kinds of traffic including carriers of essential
commodities will be Badarpur to Jowai via Sonapur and Badarpur to Churaibari via Karimganj NH 8. This will put heavy pressure of traffic on this
damaged highway which will create various kinds of problem in that area.



Earlier it was said by the Department that the gauge conversion of the Lumding — Silchar section will be completed by March 2014, but in a
newspaper, namely Samayik Prasangha it was published with the reference of the hon. Railway Minister that the gauge conversion will be completed
by March 2016. This created confusion among the people because this national project has already been delayed by 16 years and further delay will
cause inconvenience.

Under these circumstances, my humble request to the Government is that the mega block should be started but before that the Government has to
clarify when it will be completed. If it is delayed, then the damaged road has to be repaired or the incomplete road has to be completed. Otherwise,
people of Barak Valley of Assam and other States like Tripura, Mizoram and Manipur will face severe communication problem and for will face food
crisis. Moreover, it will bring the area to the halt and the people of these areas will remain disconnected from the rest of the nation.

HON. CHAIRPERSON :

*m02 Kumari Sushmita Dev and

*m03

Shri Gaurav Gogoi are allowed to associate with the matter raised by Shri Radhey Shyam Biswas.

*t50
Title: Need to open passenger reservation system counter at Nannilam railway station in Nagapattinam Parliamentary Constituency, Tamil Nadu.

DR. K. GOPAL (NAGAPATTINAM): Mr. Chairman, Sir, thank you. The matter is regarding the need to increase the speed of implementation of the

pending railway projects in my constituency, Nagapattinam. There is a major railway line from Tiruvarur to Karaikudi. The running of trains was
stopped in 2006 for broad gauge conversion. Up to 2006, the metre gauge trains were running successfully. After that, this route came under broad
gauge conversion. After 2006 the tender was called for The amount sanctioned every year is less than Rs. 10 crore. Because of this amount, the
work execution is very slow.

Now, the work has to start from Karaikudi to Tiruvarur. I urge that the conversion process should take place from Tiruvarur itself. In a similar way,
the gauge conversion from Thiruthuraipundi to Agasthiapalli near Vedaranyam line is in process for the last thirty years. They have completed only
the culverts along the railway line.

I urge upon the Minister of Railways to start the gauge conversion work from Agasthiapalli to Thiruthuraipundi immediately because it will help the
salt production in our State, Tamil Nadu, which is in second place. So, the conversion should take place immediately. Long distance trains should
cater to the people who are living in and around the line, who have to travel more than 720 miles.

Another long pending work is at level crossing level 48 at Nagapattinam and Karaikal line near Akkaraipatti area. The Akkaraipettai area is a sea-
food export zone in my constituency. The export process is on continuously 24 x 7. The gate is almost closed. So, the vans and lorries are stranded
both sides in long queues. &€} (Interruptions)

HON. CHAIRPERSON : You have to raise only one issue during the 'Zero Hour' and not so many issues. What is your demand?

DR. K. GOPAL : For the convenience of the people, the State Government and the Central Government agreed to construct the over-bridge. The
Central Government should sanction the amount and also give permission for the early completion of the over-bridge.

*t51

Title: Regarding withholding of fee sanction for 5000 students of Jammu and Kashmir studying in various colleges in India under Prime Minister's
Special Scholarship Schme.



SHRI TARIQ HAMEED KARRA (SRINAGAR): Mr. Chairman, Sir, taking advantage of the 'Zero Hour', I would like to highlight a very grave situation
perpetrated by the Ministry of Human Resource Development, Government of India on thousands of poor students hailing from the State of Jammu
and Kashmir. The unilateral and arbitrary order passed by the Ministry to withhold the fee amount sanctioned for around 5000 such poor students
studying in various colleges in the country under the Prime Minister's Special Scholarship Scheme has jeopardized their career.

Sir, you would be remembering that the year 2010 witnessed the worst kind of unrest amongst the youth of the Valley when the State Government in
the Chair did not hesitate in brutally gunning down 126 unarmed young boys. And in order to evaluate and ascertain the causes and reasons thereof,

an Expert Committee was constituted by the then Prime Minister on 18t August, 2010, which recommended opening of new educational vistas
within the country by providing the poor students admission in professional and technical courses in different colleges of the country. The Ministry of
Human Resource Development was made the nodal Ministry.

Mr. Chairman, Sir, the objective of this Scheme was to provide tuition fees, hostel fees, cost of books and other incidental charges to students
belonging to poor families in the trouble-torn areas of Kashmir who, after passing Class-XII or equivalent examination, secure admission in
Government colleges and institutions and other select institutions outside the State.

The Scheme was launched with much fanfare in 2011. In the first year, only 38 students availed of the benefits. But in 2012-13, the optimum limit
went to 5000. This unilateral withholding of fee amount has caused returning home by quite a number of students. In other cases, parents in an
effort to save the career of their children are applying for loans on higher interest rates. Quite a few of them have even sold their ancestral
properties.

As such, it is demanded that the Ministry of Human Resource Development may take the call and release the withheld fees for such students as per
the stated policy so as to save the career of thousands of poor students.

*t52
Title: Need to expand Coimbatore railway station in Tamil Nadu.
SHRI P. NAGARAJAN (COIMBATORE): Sir, with the blessings of our Leader Puratchithalavi Amma, 1 raise this important issue.

Sir, Coimbatore is my constituency. Coimbatore is a major manufacturing centre in the country and also showing rapid growth in economic activities.
It is the second largest city in Tamil Nadu which is called the Manchester of South India. Coimbatore Junction alone yields Rs.1095 million in a year
which is the second highest revenue in Southern Railway.

Sir, my Coimbatore constituency has been totally neglected and even a single project has not been announced for this area in the Railway Budget.

A lot of people from all over the country come to Coimbatore for their business activity and at present the facility at Coimbatore Railway Station is
not enough to meet the passengers' demand. The following projects/trains may be introduced for the development of Coimbatore City. So, I request
the hon. Railway Minister through this House to give top priority to complete the following projects:

First, it is the expansion of Combatore Railway Station Platform. Sir, the NTC Mill situated adjacent to Coimbatore Junction has been closed due to
some problems and all the machineries and tools have been disposed of. Now, the land is lying vacant and unused. So, the land may be acquired by
the Railways to augment the infrastructure facilities for the passengers.

There is no train in the evening from Mettupalayam to Coimbatore. An additional run of passenger train running from Mettupalayam and Coimbatore
between 2000 hours and 2030 hours would help. Thank you.

HON. CHAIRPERSON: Hon. Members, I have the names of some Members who want to raise the issues. If they agree, I will give them two minutes
and they can address within that time. Then, I am agreeable to allow them.

SEVERAL HON. MEMBERS: Yes.

*53
Title: Need to teach correct historical facts about the freedome fighters and martyrs of the country.

*SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR) : Thank you respected Chairman Sir; we all know that if we forget our past history, our



existence will be at stake. A nation can grow, can prosper only when it remains aware of its history and also imparts correct historical knowledge to
its future generations. Our country was under British imperial rule and people had revolted against the colonial rule through different ways and
means. Any opposition to British rule was referred to as terrorism or militancy by the English rulers. Today we are independent. So if today we
identify our revolutionaries and freedom fighters as terrorists, it would be shameful. It would be extremely insulting for those who sacrificed their
precious lives for the independence of the country. Sir, we can see in many states, including West Bengal that the freedom fighters and martyrs are
being sought to be maligned and a wrong signal is being sent to the new generations. You must have heard of Khudiram Bose, Baghajatin, Masterda
Surja Sen. Elegy is sang for Khudiram Bose even today; people pay rich tribute to this great soul. Unfortunately, the text books of class VIII depict
this revolutionary as a terrorist and the students are made to learn incorrect history in West Bengal. This is gross misrepresentation of facts which
threatens our history and culture. Thus I would urge upon the Ministry of HRD through you Sir to consult the State Governments and find a way out
to encourage all to teach correct historical facts to the students. People of Bengal are agonised to know that Khudiram Bose is being termed as a
terrorist. Thus I request the Central Government to immediately take corrective measures in this regard. With these words, I conclude my speech .

*English translation of the speech originally delivered in Bengali.

*t54
Title: Need to honour brave police officials and personnel in Bihar.
off 211 et @ (areetiae) @ wmafer ardiaR, O snuds yfer smene ywe wvar § s snuet age & sscaunt eltas sgea B aErer @ Iorer B anuer s dt §
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*m02

off aiffacht o did (aaw) @ #dicy, J gewuwie 3 off 1w urer aca it @1 3o N 73 I Jau B WA BIA G

*t55
Title: Need to give central assistance to farmers for crop failure due to substand seeds.

Q. Ricmarfor arerfter (3Ster) @ 2memufer ardicer, amuer 1St siscauut fwer w2 dicror @1 kR &=, 325 e & amuet smimdt & 3oster drar el 8 &, St fs arear gder 3t 3
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*t56
Title: Need to improve irrigation system in Madhubani Parliamentary Constituency in Bihar.

off zaaca IR Aea (FALEoil): Al AEic, 3 B sends 3 s g, 3 fifdeiac 3 agwsit iz gien 3 IS A aga e difda &) ewer asl Riad @1 A
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*t57
Title: Need to set up AIIMS like medical hospital in sidhi Parliamentary Constituency.

oftarcht et wroas (feR) : wsmufy oft, d2r 2izicter Qe 2Mell Y Rioeen 3 anar &, 320 sicwkr BRld MelBis it oft 3, B Mol e Pfdee wa &) MeBra orord)
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@ A wa 1,000 ds o1 angferes arzuere wr 6 ool w2 Bt wIor ot seifda 3 oftg Brofer &

*t58
Title: Regarding flood situation in Kota Parliamentary Constituency.

off 3t Ryen (woler) @ mufey off, Jsenst B sSidl AFamen 3w arg B wrun AR 153 20 el 6 gileon d Hey Aol w1 AN RN F) Scrol & ordl, Al
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HON. CHAIRPERSON : The time of the House is extended by another half-an-hour to accommodate the hon. Members who want to speak.

*t59
Title: Need to open a kendriya Vidyalaya and college for women in Misrikh Parliamentary Constituency.
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*t60
Title: Need to establish Central Food Technological Research Institute (CFTRI) at Koppal in Karnataka.

SHRI KARADI SANGANNA AMARAPPA (KOPPAL): Respected Chairman, Sir, thank you very much for giving me an opportunity to raise an important
matter of national interest. I would like to request for establishment of Central Food Technological Research Institute (CFTRI) at Koppal.

India is a nation having prospects in agriculture. About 70 per cent of Indian population resides in villages. The main occupation of people residing in
the villages is agriculture and allied services. Food security and food safety is one of the foremost concerns of our country. We have made
remarkable provisions in the Budget of the Fiscal 2014-15. An amount of Rs. 100 crore is set aside for Agro-tech Infrastructure Fund.

In this context, through you, I would like to draw the attention of the Minister of Science and Technology, and the Minister of Agriculture towards
establishing a Central Food Technological Research Institute (CFTRI) at Koppal, Karnataka. My constituency, Koppal is a huge producer of rice,
maize, cotton, pomegranate, grapes, mangoes and several other agricultural products. Pomegranate is cultivated in an area of 14,649 hectares in
Karnataka with an annual production of 1.46 lakh tonnes.

HON. CHAIRPERSON: What is your demand?
SHRI KARADI SANGANNA AMARAPPA : My demand is to establish the Central Foad Technological Research Institute (CFTRI) at Koppal.

Koppal stands at second place in the field of agricultural production among all the districts in the State of Karnataka. Thank you.

*t61
Title: Need to provide funds for beautification of Varh temple and ghats in Shuker region in Etah Parliamentary Constituency.
oft arsreftz Riw (wer) : aamafer s@icw, snuel 731 s #iaca & #F U2 dictol @1 AR e, sads e & smuwr smndt )
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*t62
Title: Need to convert varsh-Gadchiroli and Nagbir-Chanderpur line to broad gauge in Gadchiroli-Chimur Parliamentary Constituency.
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*t63
Title: Regarding dilapidated condition f NH 80 and NH 84 in Bagalpur and Buxbar in Bihar.
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*t64
Title: Need to set up an airport in Thanjavur Parliamentary Constituency.

*SHRI K. PARASURAMAN (THANJAVUR): Hon'ble Chairman Sir, I wish to raise an important issue in this House. I came to know from the
newspapers that the Union government is planning to develop 200 low cost airports in Tier II and Tier III towns across the country in next 20 years.
The government has identified 50 districts in the first phase of the Project. An airport should be set up in my Thanjavur constituency. Because of
this, even the people of adjoining districts like

* English translation of the speech originally delivered in Tamil

Sivagangai, Nagappatinam, Thiruvarur, etc would also be benefitted. I have already written to the Civil Aviation Minister in this regard. There is an
airport in Thanjavur under the control of Indian Air Force and this airport should be improved with commercial connectivity. Itherefore request to
setup a low cost airport in Thanjavur.

Moreover, there is heavy traffic between Thanjavur and Nagapattinam in National highway (NH-67). The demand for widening and
strengthening of this National highway in the Thanjavur-Nagapattinam stretch has gained momentum. People in large number go on pilgrimage to
Velankanni temple and NagoorDargah. I have also written to Minister for Highways and Road Transport in this regard. I, therefore, urge to speed up
the expansion and up-gradation work in this National Highway (NH 67).



*t65

Title: Need to lay separate railway line upto Mehrawal railway station in Aligarh Parliamentary Constituency.
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*t66
Title: Need to take steps for relief and rehabilitation of victims of Endosulfan pesticides in Karnataka and Kerala.
KUMARI SHOBHA KARANDLAIJE (UDUPI CHIKMAGALUR): Mr. Chairman, Sir, I am raising an urgent matter of public importance.

Endosulfan, which is a dangerous agrichemical pesticide, has poisoned thousands of Indian people over the last five decades. In Karnataka and
Kerala, aerial spray of Endosulfan began in 1980s as a measure to control 'T" mosquito bug in cashew nut plantation. But the use of Endosulfan has
caused physical and mental ailments amongst thousands of children and adults.

Long-term exposure of this pesticide has caused high incidence of central nervous system disorders like cerebral palsy, cancers, body deformations,
reproductive disorders, miscarriages, skin problems, infertility, mental retardation and depression. The killer pesticide has been found in food, sail,
air and body tissues in almost all parts of our country. High level of pesticide has been found in human blood and breast milk in Karnataka and
Kerala.

Recently, in Kasargod, Kerala, parents committed suicide after killing their 15 year old son, an Endosulfan victim. More than 7,000 people have been
affected with Endosulfan in Karnataka alone and around 10,000 people have been affected with Endosulfan in Kasargod.

So, on humanitarian grounds, more than 17,000 victims are in need of support, help and financial assistance from the Union Government.

Hence I would request the Union Government especially the Minister of Health to set up a corpus amount for the relief and rehabilitation of these
victims, to provide medical facilities for the affected people, and to issue Antyodaya Ration Cards to the affected families. There is also a need of
medical examination of genetic defects.

*t67

Title: Need to develop a smart city between Baghpat and Baraut.
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*t68
Title: Need to provide better road connectivity in Tiruvannamalai Parliamentary constituency.

*SHRIMATI .R. VANAROJA (TIRUVANNAMALAI): Hon'ble Chairman Sir, I wish to raise an important issue in this House. Even after 67 years of
Independence, in my Tiruvannamalai Constituency there is a village without road connectivity. Ariyakunjur in ChengamTaluk of Tiruvannamalai
District has no road connectivity. This village is totally out of connectivity. People belonging to Scheduled Castes live in this village.
Chinnakalathambadi is a place at at distance of 2 kms from Ariyakunjur and on the other side Arattavadi village in 2 km distance. Road facilities
show should be provided to these villages. Hon'ble Chief Minister PuratchithalaiviAmma provides adequate funds on the basis of demands of People's
representatives for providing road connectivity. Since the land on which road has to be laid belongs to Forest Department, there is difficulty in
providing road connectivity. People particularly those belonging to Schedule Castes are affected without road facilities. I urge through this House that
Union government should grant permission to provide road facilities in the land owned by Forest department.Jamnamathur village is at a distance of
120 kms from Chengam town. This can be reduced upto 33 kms by way of laying road between Panrev and Palaganur for a stretch of 6 kms in forest
land. Union government should grant permission for laying of road in the forest land. This can provide road connectivity to Kallathur, Oorkavundalur,
Palamarathur, Melsilambadi and PuliyurPanchayats. If Union government grants permission the State government led by Hon'bleAmma would ensure
the construction of roads in these areas. I, therefore, urge that for laying of village roads in forest land between Ariyakunjur and Chinnkalathambadi;
Ariyakunjur and Arattavadi and Panrev and Palakanur, Union government should come forward to grant permission.

* English translation of the speech originally delivered in Tamil.

*t69
Title: Need to open Kendriya Vidyalaya in Nagaur Parliamentary Constituency in Rajasthan.
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*t70
Title: Need to provide better facilities in Bulandshaher Parliamentary constituency.
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HON. CHAIRPERSON : The House stands adjourned to meet on Monday, the 11t August, 2014 at 11 a.m.

18.54 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Monday, August 11, 2014/Shravana 20, 1936 (Saka).
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